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Impact of draft Environment Impact Assessment Notification 2020 

 
1481. SHRI AJIT KUMAR BHUYAN: 
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state:  
 
(a)  whether there have been widespread protests against draft EIA Notification in Assam, 

particularly provisions mentioned at 14(e) and 14(f); 
(b)   if so, details thereof; 
(c)   whether a large number of places in Northeast fall within hundred kilometers from borders 

and there should be such provisions in the draft for declaring any project as strategic; 
(d)   whether as per draft EIA, no public hearing would be necessary for environmental 

clearance for any defence related strategic projects established within aerial distance of 
hundred kilometers from the borders, if so, the details thereof; and 

(e)   latest thinking of Government on said notification? 
 
 

ANSWER 
MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE 
(SHRI BABUL SUPRIYO) 
 

(a) to (e) The draft EIA notification 2020 has received large number of suggestions, which 
are under consideration. Final notification is not ready. 
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